. "IN THE CENTRAL ADMINISTRATIVE TRIGUNAL HYDERABAD BENCH HYDERABAD.
, 0.A.NB.1418 of 1993,
-, ‘ Detueen ' : ] Dated: 2.12.1993.
Smt, T.Vidyullatha®-- ceu " Applicant
~ - A And

s 1
v 14 The Sz Superintendent of Pest COPficeés, Department ef Posts,
_ Nellore Division, Nellore. +~ .

2. The Supﬂrlntandent of Post Offices, Dapartment of Posts,
' ) . Nellore Division, Nellore, .~

o‘- o" . RBSDONdGntS - '

Sri. V.Venkatasuara Rao ¥ .~
Sri. N.V.Raghava Reddy, Addl.CGSC

\ S
. Counsel for the Applicant
Counsel Por the Respondents-

. CORAM: | L
) Hon'ble Mr. Justica V.Neeladri Rao, Vice Chadrman

‘ Hon'ble Mr. R.Ranga Rajan, Administrative Member |
Tha Trlbunal made the Pollouing order:-
- Notice Befara admission, Post on 24 1. 1994. v

!
Any appointmentthat is goinhg to be made will be
subject to the result of tke 0.A.

v ' 'g
. . v Ceputy Reglntrar(audzﬁ?

rd

Copy to°- "

1. The S5r. Juperlntendent oF*ﬂost Offices, Depertment of Posts,
Nellore Division, Nellore.

2. The Superintendent of Post Offices, Department of Posts,
Wellore Division, Nellors.

3; Cne copy to Sri. V.Venkataswara Rao, advocate, CAT, Hyde.

4.° One copy to §ri. N.V.Raghava Reddy, Addl. CGSC, CAT,» Hyd.
- L8 . . .

S. One spare copy. .
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TYPED BY ' COMPARED, BY

CHECKEL BY ZPPROVED BY

IN THE CEETFAL ADMINISTRATIVE TRIBUNAL
: ERABAD BEWCH s, HYDERAEAD .

LHE HON'BLE MR,JUSTICE V. NEELADRI RAQ
VICE-CHATI EMAN

Ami

TEE HON'BLE MR.AeBeGORTHI  ;MEMBER(a)
AND

- THE HON'BLE MR.T.CHZYWDRASEKHAR REDDY
SR > MEMBER(J)
AND

THE .HON'BLE MR.R.EANGARAJAN'SMEMBER(A)
. R

Dated: 35&1/-4993

.\____,_.-’."'"_”—_"—‘ ' .
ORDER/ JUBGMENT 2.

_MﬂﬁV?:E7CTﬁTN6T

O.A.No.  /4/554%

{ .f'r h
T.ADNO._.___ LR T Y - ) .
T

Admltted and Interlm dlrectlons
issued.

Allowed.

Dispoged of with directions.

Dismissed for default.

Crdered, | Ei\F¥i4zj)

No order as to costs.
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